FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s VIVEK STEELCO PRIVATE LIMITED

Sr. No.| PARTICULARS DETAILS
1 Name of corporate debtor Vivek Steelco Private Limited
2 Date of incorporation of corporate debtor 25th March, 2009
3 Authority under which corporate debtor is | Registrar of Companies, Ahmedabad
incorporated
4 Corporate Identity No. / Limited-Liabitity | CIN: U27109GJ2009PTC056434
IdentificationNe.of corporate debtor
5 Address of the registered office and | A-201 Mondeal Square Nr. Prahladnagar
principal office (if any) of corporate debtor Garden Opposite Honest Restaurent, S.G.
Highway Ahmedabad Gujarat- 380015 In
6 Date of closure of Insolvency Resolution | 10t July, 2023
Process
4 Liquidation ~commencement date of | 11th July, 2023
corporate debtor (Order received on 14t July, 2023)
8 Name and registration number of the | Mr.Keyur Jagdishbhai Shah
insolvency ~ professional  acting  as | Regn. No.: IBBI/IPA-002/1P-00244 /2017
Liquidator 18/10729 ‘
9 Address and e-mail of the liquidator, as | Address: 1007, Sun Avenue One, Near
registered with the Board Shreyas Foundation, Manekbaug Society.
Ambawadi, Ahmedabad, Gujarat -
380015
Email id: cs keyurshah@gmail.com |
10 Address and e-mail to be wused for | Addressas mentioned in point No 9.
correspondence with the liquidator Email id: cs.keyurshah@gmail.com,
cirp.vivek@gmail.com
11 Last date for submission of claims 10t August, 2023

Notice is hereby given that the Hon

"ble National Company Law Tribunal, Ahmedabad Bench has

ordered the commencement of liquidation of M/s Vivek Steelco Private Limited on 11th July,
2023. (Order received on - 14t July, 2023).

The stakeholders of M/s Vivek Steelco Private Limited are hereby called upon to submit their
claims with proof on or before 10t August, 2023 to the liquidator at the address mentioned
against item No- 10.




The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be submitted under section 38.

1P'KeyuV}. Shah 5
Liquidator of Vivek Steelco Private Limited

Regn. No.: IBBI/IPA-002/IP-00244/2017-18/10729
AFA NUMBER: AA2/10729/02/201123/202348
AFA VALID UPTO 20/11/2023

Date: 14t July, 2023
Place: Ahmedabad
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DEBTS RECOVERY TRIBUNAL- |

g Gaowt, of India, Ministry of Financa, Dapariment of Financial Sarsices
wede’ ind floor, Bkikhabigi Chambers, 18, Gandhilumj Sociey, Mr Kochrah Astram. Elistridge, Ahmedabad- 180 006

Esiabl=hed u's.d of the Fecovery of Debls dws 1o Banks & Financial Instiiufion Act, 1953, for
the area comprisng Desfncls of Ahmedabad, Gandhinagar, Mehsara, Patan Sabarkanfha
iHimmatnagar), Banaskaniha (Paianpurhof Gujaral Slata w.e . 15l June, 2007

[See Sechon 25 fo 28 of the Recovary of Debts and Bankruptoy Act, 1583
read with Rule 2 of Second Schedule of the Income Tax Act-1961)

R.C. No. 234/2019 0.4 No. 79/2016 |
BANK OF MAHARASHTRA, AMBAWADI, AHMEDABAD Certificate Holdear {
VIS, j
Mr. Roop Sarees & Others Certificate U'Ebtﬂrj
To; Demand Notice
CDNo |MIS Roop Sarees, A Propriator ship concarm ownad by Mr. Hamshkuma.r]

Sundardas Chawla Al Shop Mo, 218, Kamdhenu Market, Mr. Panchkuva,
Revdi Bazar, Ahmedabad-380001.

Mr. Hareshkumar Sundardas Chawla,
Flat Mo, 1002, Simandhar Boad, Bodakdey, Akmedabad

Mrs. Renuka Hareshkumar Chawla,
Flat Mo, 1002, Simandhar Koad, Bodakdey, Ahmedabad

In view of the Recovery Certificate issued in OLA/M.A.Misc. LA, No.
79/2016 passed by the Hon'ble Presiding Officer, DRT-1, Ahmedabad an
amount of Rs. 1,19,43,900.00 (Rupees Ona Crora Ninateen Lakhs Forty Three
Thousand Nine Hundred Only) is due against you.

You are hereby called upon to deposit the above/balow sum within 15 days of
fhe receipt of the natice, failing which the recovery shall be made as per rules.
In additions to the sum aforesaid you will be liable to pay:

ia)] Such interest & Cost as is payable in terms of Becovery Certificate.

(b) All cosls, charges and expenses incurred in raspect of the sarvice of this
naotice and other process that may be taken for recovering the amount due.

CO Mo 2

CDOHa. 3

Sd/-
Given under my hand and the seal of the Tribunal, this (Alok Kumar Dixit)
11th day of April, 2023, Recovary Officer-l,

S

Mext Date: 26.07.2023 DRT, Ahmedabad.

dolel % Canara Bank <

Himmatnagar Branch
TaTrEs Spndiceba

SYMBOLIC POSSESSION NOTICE

Whereas, The undersigned being the Authonzed Officer of the Canara Bank under
Securitzation And Reconstruction of Fnancial Assets and Enforcement of Security Inerest
Act, 2002 (Act 54 of 2002) and in exercisa of powers confarrad under Section 13 (12} read
with Rule 3 of 1he Sacurity interast (Enforcernant) Ruies 2002, issued a Dernand Nalice dated
27.04.2023 calimg upan the borreaer Me Mehlul Mabendra Kothard, Ms. Ritika Mebul
Kotharl, 16 Divyam Mivas OPP Vaibhav Seciety Mahavir NMagar Himmainagar Dist -
Sabarkaniha, 383001, Gujarat and Guaranior MeVipulkumar Mahendrabhal Kotharl, 2
Yazh Raj Flats, University Road Rajkot 360005, Gujarat and Mr. Swetal Mahendra Kothari,
B DSCAR Tower Opposite 150 Side Road Rajkol-360005, Gujarat to repay the amount
mentaned in the nolice, beino Re. 72776603 (Rupees Sewven Lakh Twenty Sewen
Thowsands Seven Hundred Sixty Six Paise Threa Only) 3 on 31.12.2022 with further
ireresd and charges tharecn within B0 days Troen the date of receipd al the sald nabice.

The borrower and guaranbors having failed 10 repay the amound, notice is hereby given 1o the
boerowes, guarantars and the pubdc in general that the undersigned has taken Symbokc
Possession of the property described herein below in exarcise of powers conferred on him
under secticn 13 {4) of the said Act, read with Rule & & 9 of the Sacurity Interest Enfarcement
Rules, 2002, onthis 11ih day of July of ihe year 2023.

The barrawar in parficular, and tha pubdic in ganeral ara hargby cautioned nat {o dedl with tha
proparty and any dealings wilh e progerly will be subjesct b the charge of 1he Ganara Bank,
Himmalragar Bramch for an amound of Bs. 72776603 (Rupees Seven Lakh Twenly Seven
Thousands Seven Hundred Sixly S0 Paize Three Only) a3 on 31.12.2022 with further
Interest and charges thereon.

The borrower's attention is invited fo provisions of sub-section (&) of section 13 of the Act,
in respect of time available, to redeem the secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY

Al that plece and parcel of property at Plot Mo-16, Hathmati Main Canal, Sinchal Society,
Maar Mahavir nagar Char Rasta, Ward No. 2, Flot No, 16, HNP 272863 Admeasuring 114,93
5. Mirs, In the narma ol M Mehel Manendra Bothar, Vipulkumar Manendrabhai Kathan,
Swetal Mahendra Bothari Distt Sabaskantha, Himmatnagar, Bounded as under: Morth:
Bungalow No. 17 {Formrerly PlotMo. 15), South: Bungalow Mo, 15 (Formerdy Phot Mo 17),
East: Read, West: Hathmat! Canal

Sd/- Authorized Oificer, Canara Bank

Dabe : 11,/07,/2023, Place: Himmalnagar

OMKARA ASSETS RECONSTRUCTION PRIVATE LIMITED
Registered office at 9. M.P. Nagar, 13t Sireet, Kongu Magar Exin, Tirvpur -
G4 1607 Corporate office at C/515, Kanakia Zillion, Junction of LBS Road
and CST Road, BEC Aanexe Mear Equinox, Kurla YWest, Bumbal =400070

POSSESSION NOTICE APPENDIX-IV (For immovahle property) Rule 8 (1)}

IEL LIMITED

Reg. Off. - Shed No 15, Shyam Hari Indusirial Estate, Phase 4,
GIDC, Vatva, Ahmedabad-382345, Gujarat,
Tel No: 079-40026095, Website: www.ielindla.in
E-mall; lellimitedamd@gmail.com, CIN - L15140GJ1956PLC1 24644

(ELS

INFORMATION REGARDING THE 67™ AMNUAL GENERAL MEETING TO BE HELD
j ELHELY LLINFEREMLIML LR LITHER ALLLHL VESUAL SIEAMN

Members are hareby imlomed that tha 67* Annuel General Meeting [67ih AGM") of the
Equify Shasehoidars ol IEL Limited {“the Gompany®) will ba hield on Thursday, 17th August,
2023 at 11:30 AM IET thraugh Vides Conferencing ("WET) or Other Aud Visual Means
{"0ANM°L in compliance with the epplicabla prowisions of the Comparess Act, 2013 [Act) &
Aulas framead thereunder and the SEBI [Listing ObilgaBons and Disclosure Baguiremenis)
Aeguiations, 2015 read with all applizable Clrewlars on the mater Issued by the Ministry of
Corparate Affairs (WICA Circulars') and Sacurities and Exchangs Board of India {'SEEBI
Gircular’] o Fansac! fe businasses as 2al forth in fe 677 AGM Nolics, withoul the physical
presence of the Members at a comman venue

Membars wil be providad with & faciity fo atband the 67 AGM through alactronic platform
provided by Gendral Depository Services (India) Uimiled PCOSELT. Members may access
e same al wesw.evatingindia.com, The proceedings of the 67 AGM shall be deemed w0 be

conductad a1 the Reqgistered Office of the Compary which shall be $he deemed venue of tha
G7™ AGM
The Motiee of 67th AGM and the Standafone Audited Fnancial Statements for the financial

Whereas, The undersigned bemg the Authorised Officer of Omkara Assels
Recorstruction Pt Lid., (CARPL) a company incorporated under the provisions of
Companies &ct, 1956 and dufy registared with Reserve Bank of India (REBI} as an Asset
Recorstruction Company under seclion 3 of the Securitization and Reconstruction of
Financial Assetz and Enforcerment of Security Interest Act, 2002 ["The SARFAES] Act,
20027y haning CIN No UET100TZ2014PTO02)363 and ile registered office at 9, MP.
Magar, 15t Street, Kongu Magar Extn, Tirupur = 641607 and corporate office at Cis15,
Kanakia Zillion, Junction of LES Road and C3T Road, BKC Annexe Near Equinox, Kura
West, Mumbai = 400070, acting in iz cagacty a3 a Trustes of “Omkara P35 Z213020-21
Trust" has acquired all rghls, tte and interast of the entire oultstanding of the
Borrowers/iCo-borrewersMorlgagors Ajay M Raval, Kaushik M Parmar, Hinaben
Kaushikbhai Parmar, Hanzaben Mohanthai Raval, Dipak Bumar Mohanbhai Raval under
secton & of Securitzation and Reconstruction of Fmancial Azsets and Enforcament of
Sacurity imenesthct, 2002 vide Assignment Agreement dated 2602 2021.

Andwhereas, Authorised Officer of Fullerton India Credit Company Limited (FRCCL) unider
the Securitization and Reconsirection of Financial Assets and Enfarcement of Security
Inferest Act, 2002 and in exercise of powers conferred under saction 1312} read with Ruls
9 of the Security Interest (Enforcement) Rules, 2002 issued demand nolice dated
02092020 calling upan the Bormowers/Co-bormpwersMortgagors to repay the amount
menticned in the nolice aggregating to Rs. 23,50,282/- (Rupees Twenty Three Lacs
Fify Thousand Twe Hundred Eighty-Tweo Only) 25 on 02,09, 2020 together with furihber
inierest, expenses, costs, charges, eic. fill the dake of payment within 60 days from the

FORM B - PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankrupicy Board of India
iLigquidalion Process) Hegulations, 2018)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/s. VIVEK STEELCO PRIVATE LIMITED

SlNo PARTICULARS DETAILS

1 | Mame af cofparals deblor Vivek Steelco Private Limited

2 | Date ofincorparation of corporate deblor| 25th March, 2004

3 | Authority under which corporate debier | Registear of Companies, Ahmedabad
is incorporated

4 | Corporate |dentity Mo of corparate deblor | CIN ; U27 108G J2009PTCO56434

§ | Address of the registared offica and
principal office (if any] of corporate
dabhor

A-201 Mondagd Bquare, Mr. Prahladnagar
Garden, Opposite Honest Restaurent, 5.6,
Highway, Ahmedabad, Gujaral - 350015 In

b | Date of closure of Inschency
Resolufion Frocess

10th July, 20¥3

T | Liquidation commancemenl date of
corparate debtor

11th July, 2023
{Order received on 141h July, 2023)

B | Mame and regisiration number of the
ingalvescy prolessional 2ling as Liguidabot

Mr. Keyur Jagdishbhai Shah Reg. No. :
(BB FA-QOZTP-00244 201 7- 181107249

Bddress - 1007, Sun Avenee One. Near
Shreyas Foundafion, Manekbaug Saciety,
Am bawadi, Shmedabad, Gujaral - 380015
Emad id - cs_kayurshahi@gmail.com

§ | Address and e-mail of the lquidalor,
a5 regisiered with 1he Board

Address as mentionad in point Na §,
Email id : csbeyurshah@gmal.com,
cirp vivek@gmall.com

1] Address and e-mail to be wsed for
correspondence with he kquidates

# | Last date for submission of clams 1ih -‘«ugus—'.. 2023

Motice |5 hereby given that the Honble Matonal Company Law Tribunal, Ahmedabad
Bench has ordered he commencement of iquidation of M's. Vivek Steelco Privale Limited
om 11th July, 2033, |Order received an 14th July, 20235,

The stakeholders of Mis. Vivek Steeico Privale Limilad are hereby caled upon Lo submit
their caims with proaf en or before 10t August, 2023 1o the Gguidator at the address
mentionad againsl fem MNo- 10

The fnancal credibors thal submil their ciims with proal by eleclronic means enbe. Al oher
credibors may submil the claims with the proaf in parsen, by peat ar by elctronic means
Submission of falsa or misleading proof of claims shall aifract penalfies.

I case a stakeholder does ned submil 15 clams during he quidalien pracess, the daims
submitied by such a stakeholder during the corporate insolvancy rasolution process under
the Insalvency end Benkrupicy Board of Indis {insolvency Resaluticn Frocass for Corporate
Parsons) Regulabans, 2016, shall be deemed to be submilied under section 38.

IP Keyur 1. Shah

Liquidator of Vivek Sieslco Privaie Limitad
Regn. No. : IBBUIPA-DD2/IP-00244/2017-18/10720
AFA NUMEBER : AAZM0729/02/201123120234E
AFA VALID UPTO 2001172023

Date; 144h July, 2023
Place . Ahmedabad

o CAPITAL

PROTECTING INVESTING FINANCING ADVISING
Aditya Birla Housing Finance Limited

Registered Office: Indian Rayon Compound, Veraval, Guarat 362266
Branch Office: Aditya Birla Housing Finance Limited, 3nd Floor, Office No. 203 to
211, Milestone Fiesta, near TGB Circle, L.P. Savani Road, Adajan, Sural- 395009

1, ABHFL; Autharized Officer Mr. Patel Narendra; Contact 2909967323 Mr, Siddharth
Koladia; Contact Number 3E2£300240, Chirag Lokharde:
Conlact Mo, 818773753208
2. Auction Service Provider [(ASP):- M's. Giobe Tech Infosystems Privale Limited -
Mr. Samir Chakravorty Contact No. 491 9610029933, +91 12444704855,
email id- CARE@8BestAuctionDeal.com

E-Auction Sale Notice for Sale of immovable Assetis) under the Securifization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read
with provisicn to rule 8(6) of the Security Interest (Enforcement) Rules, 2002,

Mofos s hereby given to-the public in general ard in particular o the Borrowens) and
Guaranton's) that the below descrbed immovable proparies mortpagedicharged o the Aditya
Birla Housing Firance LimitediSacured Crediler, the passession of which has been taken by the
Autharrad Cificar of Acitya Bifla Howzing Finance LimitediSacuned Craditar, wil ba put bo zale
by awction on “As is whare k5", "As is what is”, and “Whatever thera is” on 04-08-2023, foe
recovery of INR 2183789.671- [Rupses Twenty One Lacs Minety Three Thowsand Seven
Hundred Eighty Nina and Sixty Seven paisa Only) as an 05-01-2022 and furihar intarast and
olher axpenses thereon Bl the date of realizatan, due o Aditya Birla Housing Finance
Limnited/Secured Creditar from the Borowess namely Manjutaben Borlval, Prakashbhal
Borival.

The reserve price wil be INR 8,60,000/-(Rupeas Eight Lacs Sixty Thousand Only) and the
Eamnesi Money Depasit [E) will be INR 85 000-|Rupees Eighty Six Thousand only). The
lasf deds of EMD deposit is 0:3-08-2023. The date for inspaction of the zaid praperty & fmad an
02-08-2023 between 11:00 am to 04:00 pm.

DESCRIPTION OF IMMOVABLE PROPERTY

All That Fiece and Parce! along with the construction at Piot Na, 310, Royal Residency, (s per
apyd Plan Flol Mo, 1100) Re Me-129, 130, 1311 + 1311, 132 133, Block no-146, 14618, 147,
148 149 NrGangadhara Police Station, Surat-Bardali Road, Sovani, Palsana, Surat -354311,
Surat, Gujgral, india-334310. Schedule Of fe Praparly: East Socely Road, West: ).
Propesty, North: Plat Mo, 309, Soush: Road

For detailed farms and comdilions of the sake, please refer b e link providad in
Aditva Birla Housing Finamce Limited/Secured Crediter’'s websile i.e.
hitps:\'hemefinance. adityabirlacapital. comiproperties-for-auciion-under-sarfaesi-act o

hitps:/BastAuctionDeal.com
Date: 15-07-2023 Authorizad Officer
Place: Surat Aditya Birla Housing Finance Limited

SALE NOTICE FOR SALE OF INMOVABLE PROPERTY

APRIGLOBAL

HEREEING FRANCS LD

Borrower [5) and Guarantor () that the below described immova

"Whatever there 5" on dates below mentioned, for recovery

CAPRI GLOBAL HOUSING FINANCE LIMITED

Registered & Corporate Office :- 502, Tower-A, Peninsula Business Park, Senapati Bapat Marg, Lower Parel, Mumbai-400013
Circle Office :- GAPRI GLOBAL HOUSING FINANCE LTD. : 9-B, 2nd floor, Pusa Road, Rajinder Place, New Delhi-110060

- APPENDIX- IV-A [See proviso to rule 8 (6) and 9 (1)]
Sale notice for sale of immovable properties

E-Auction Sale Mobice for Sale of Immovable Assets under the Securitisation and Reconstrudion of Financial Assebs and Enforcement of Security Interest Act, 2002
rizad with proviso to Rule B (&) and 9 {1} of the Security Interest E.IEETGI'CEI'I'IE'I'IEI Rules, 2002 Notice is hereby given to the public in general a

property mortgaged/charged to the Secured Creditor, the Constructive/physical possession of
wihich has been taken by the Authorised Officer af Capel Global Housing Finance Limited Secured Creditor, will be sold on “As is whene 57
of amount mentionad below due to the Capri Global Housing Finance Limited Secured Creditor from
Borrower mentioned below, The resere price, EMD amaunt and property details mentioned below,

in particular to the

A5 Is what is”, amd

SR.| 1.BORROWER(S) NAME DESCRIPTION OF THE 1. DATE & TIME OF E-AUCTION| 1. RESERVE PRICE
NO.| 2. OUTSTANDING AMOUNT MORTGAGED PROPERTY 2, LAST DATE OF SUBMISSION | 2. EMD OF THE PROPERTY

total 67.7F 5g. Ft. with present & future

1. |1. Mr. Jahidbhai Fakirmahmad Mansud | All that right, title and interest of progerty | OF EMD 3. INCREMENTAL VALUE
(*Borrower™) bearing Vaklapur Property No. 2703, DATE & TIME OF THE RESERVE PRICE:Rs. 6,00,000/-
2. Mrs. Salmabanu Jahidbhai Mansuri admeasuring bullt up area & margin land| pROPERTY INSPECTION & '

(Rupees Six Lacs Only).

{Co-borrower)

LOAMN ACCOUNT No. LHNHLHMMNO0000554 7
and LNHEHMMNOODO10991

Rupees 1330875/ - (Rupees Thirteen Lacs
Thirty Thinssand Eight Hundred Saventy Fve
Only) 35 on 06073023 along with applicable
future Interast.

constructed area on said property |1 E-AUCTION DATE: 18.08.2023
situated at Mouje Vaktapur, Tal |(Betwesn 3:00 P.M. to 4:00 P.M.)
Himatnagar, Dest. Sabarkantha, Gujarat.
Bounded As: North: Public Road is
situsted, South: House of Sh, Patel|EMOWITH KYC: 17.08.2023
Arnrutbhal Bababhai s situated., East:|3. DATE OF INSPECTION:
House of Sh. Fakir Madarsha Gulzarsha is|16.08.2023

dabe of receipt of the said notice

Furiher, it is on record that Fullersion India Credit Company Limited [FICCL) the original
creditor has sssigned all s rights, Gile and mterest of the entire cutstanding debd king
against above referred bormowerslosan sccount along with undesying securities in favor of
Omikara Assels Reconsinection Pvt. Lid. acting as Trustes of Omkara P3 £212020-21
Trust under the provisions of SARFAES! Act vide Registerad Assignment Agreement

EARMEST MONEY DEPOSIT:

Rs. 60,000/ - (Rupess Sixty

2. LAST DATE OF SUBMISSION OF Thousand Only)

INCREMEMTAL VALUE: Rs.
110,000/ - {(Rupees Ten Thousand
Only)

yaar 2022.23, along wth Board's Raparl, Audilor's Raparl and ather documents raquired
Meseky, will be senl elechonically 0 Shose members whose emal addmsses ane regietered
with the Company or with their raspective Depositary Pericipants ["Depositary®), in
actordanca with tha MCA Circular's and the: SEBI Circular,

Members who have nol regisiened their e-mall addresses with the DepostordesCompany!
Aegisirar and Shere Transfer Agant [RTA'}, so far, are requesied to regisienupdate their a-

rmail addrasses in tha falowing manrner: dated 76.07 2021 .:Iltl.ll-ll:?éfndulg m}:];.gﬁ:ugwﬁh. Mansuri

i1 b orespect of electonicidemat holdings with 1he Depasitory thraugh thes concermed ol ! i i ! i -
Depository Paricipants. Howaver, trlenr?'rernl:-ars may 1Eﬂ1|:ru{I:|¥rih.' reg?.;.]ler tha sama with Pursuant o the said assignment of debl/financial assats in favour of Omkara Assels . ] 1. E-AUCTION DATE: 1B.08.2023
the Comparry by providing detais such as Name, DP 10, Client 10, PAN, Maobdle numbar Reconstruciion P, Lid. (QARPL) has stepped info the shoas of Fullertan India Credit 2. 1. Mr. I:Iu:rush Takhubha Sodha ["Barrower™) | All thak piece and |_:lar_~ccl of Praperty in|1- E-AU . LR RESERVE PRICE:Rs. 12,10,000/-
and emall adoress to ielimiedamd@omailoom, ' Company Limited (FICCL) and has become entitied fo recover the enfire outstanding dues 2. Mrs. Kiranba Dineshsinh Sodha Emgaﬁa: rﬁ.'}‘:'.n ""'"Ith'g‘m tmﬁﬂg:‘nf&l of | (Between 3:00 P.M. to $00 P.M.) (Rupees Twelve Lacs Ten

i} Membears holding shares in Physical foam who have not registered their emed address and enforce the secunty, E:;meim_r No. LNHLIAMOO00Z7 745 Murlil:?l?:r Nagar, paat Hia E:;a knl:'nmpg; 2. LAST DATE OF SUBMISSION OF Thousand Only).

EARNEST MOMEY DEPOSIT:
Rs. 1,21,000/- (Rupees One Lac
Twenty One Thousand Only)

wilh ha Company’ Depasilony can cobain Notice of AGM and'or login delais o jining

the AGM thraugh VCIOAVM faciliy including e-woling, by sending scarmned copy of she

fallawing documenis by email to glimiedamd § gmail.com:

(a) A signed request lester menticing vour name, falia rumber and complete addrass,

() Seff-afested scanned copy of PAN Card, and

(c) Seff-attested scanmed cogy of any document {swch &s Aadhar Cerd, Driving License,
Election ldentity Card, Passpart) in suppoeet of the address of the Member as registered
with Comparny.

The Company will pravide facility 1o its Members {o axercise their night ba vofe by alactronic

Panakhan, ariginally land bearing R.5, No. | Ere WITH KYC: 17.08.2023
1397 Palki, admeasuring 5094 Sq. Mis., | 3. DATE OF INSPECTION:
comverted into non-agricultural land 45|16.08.2023

eIyl s Dy, e - Appioum .o INCREMENTAL VALUE: Rs.
Jarmnaoar Munacipgl Corparation and 10,000/- (R s Ten Thousand
Collector Jamnagar, Dul of these plots, Sub Plot No. 33/A, admeasuring plot area 60,63 59, Mis. Together with construction, |only)

Bhagyoday Society, Off To Radar Road, Mear Golud Magar Orcle, Ashapur Hotel, Indira Marg, Jamnagas, Gujarat - 351004,
Bounded As: East By = Plot No. 42, West By = Road, Morth By = Flot Mo. 32, South By = Sub Plot Mo, 33/B

Borrowers and Co-bomawers, having failed to repay the amount, as per nobice dated
[ 0 2020 under saction 13(2) of SARFAESI Act, The Authonsed Officer of Omkara
Assals Raconsireclion Put, L., duly appaintad under sub-sectan |{12) of saction 13 of the
SARFAES! Act, 2002 has taken possession of the following securad
assatsimmowable'movable proparties descnbed herain below in exarcise of powers
confarred an him under sub-section (4] of saction 13 the said [Act] read with Rule & of the
secunfty Imerest Enforcament Rules, 2002 an this 09,07, 2023

Rupees 12,10,618/- (Rup=es Twelve Lacs
Ten Thowsand S Hundred Eighteen Only) as
an 06.07.2023 along with appdicatle future
inberask,

e 67 AGM. Membars are requasted to refar tha sama,

The Borrowersiortgagors in parbcutar and the public in general s hereby cautioned nat

The detads of the aszets/ properties hypothecated! assigned’ changed! morgaged Lo our

i i i i ik 3 1, E-AUCTION DATE: 18082023 . A
reans bolh thrawgh remebe e-walirg and e-waling al the AGM, The instruclicns on joining \ Lwith th othr vt e e i ih st 4 thes f 1. Mr. Jagdishbhai Chhelabhai Shivaliya All that Piece and Parcel of the immovable RESERVE PRICE:Rs. 7,30,000/
the AGM and the process of E-Vating including the manner in which members hoiding shares |E$am‘:-lamﬂi::;pﬁe§:ﬂ:n;i:nsp:ﬁ1; EE::'IE EF;E;; ufEDE;E;‘:ra FEIS Eﬁ;ﬁﬂ'ﬁl Bormower”) ) o ErﬂDPE"l".f Ipearllilrélgl;-lﬂﬂu?lp. Illil,w.i-jrga (Between 3:00 P.M. to 4:00 P.M.) | (Rupees Seven Lacs Thirty
in Demat and Physical form or who have nof registered their email address can cast their ‘ p o " “—'::I,E . ion of LES R ; a7 2. Mrs. Gitaben Jagdishbhai Shivaliya Eh:""“-"ﬂﬁ"-l;""ﬂ i 5|'3l Eb-- ';"J'fﬂ 52" 2. LAST DATE OF SUBMISSION OF Thousand Only).
vz Braigh e-vating (remate E-Voling and E-Viling 31 AGM) wil b prowided as pant of the Trusl having corporate office al Cra13, Kanaka Lllion, ..!unr.llun of LBS Road and C5 {Co-borrower) w";aga mm ?I';Izia -'n.sll";\gran. [1:||5Lr EMD WITH KYC: 17.08.2023 EARNEST MONEY DEPOSIT:
Motice of AGM. Members can join and participate in the AGM through VC/OAVM faciity | | Foad BKC Annexe, Near Equinax, Kurla {West), Mumbai - 400070 for an amount of Rs. LOAN ACCOUNT No. LNHLBRHO00002109 | o 2%, B2 et o o i | 3. DATE OF INSPECTION Rs. 73,000, - (Rupees Seventy
anly. Members participating Shrough VCROAVM facility shall be counted for the purpose of 23,850,282/ [Rupeas Twanly Three Lacs Fifty Thousand Two Hundrad Eighty-Two Only) Rupees 21,57,174/- (Rupees Twenty One | oo"pon Jp;.,[ No. 9, West By: Plat Mo | 16.08.2023 Three Thousand Only)
reckaning the quonsm under saclion 103 of the Companies Agl, 2013 The Notice of AGM a5 on 02,08 2020 logelher wilh further inlaresl expansas, cosls, changas, ate, bl the date Lacs Fifty Seven Thousand One Hundred 11, Noeth By: 7.5 mitr 5.3.3.3;-,- Road, South INCREMENTAL VALUE: Rs.
will alsa be available on the websita of the Company ie. waewiglindiain and the website of of payment and realisation. Saventy Four Only) as on 06.07.2023 along with | By: Adjoining Survey Number 1Th d
BSE Limited ie.www biseindia.com. Physical copies of the Amnual Reportand the nolica of | | 0 e e of sub-saciion 8 of Section 13 of the applicable future interest. 10,000/ - (Rupees Ten Thousan
S a0l W G B0 A S AMETRON O IMERY. Do L oM ard picad o Act inrespect ofime available, ko redeem the secured assats ol

AT Y . 4 : s : _ .

e pir N AT - HE DM Y o SO S it . 4. |1. Mr. Sharadbhai Babubhai Chudasama | All that piece and parcel of immovable|1. E-AUCTION DATE: 18.08.2023 RESERVE PRICE:Rs. 4,10,000/-

i ? ; - adara, Taluka Ankleshwar, | {(Between 3:00 P.M. to :00 P.M.) |rg F T
The abowve information & being tssued for the informanon and benefit of all e Members of | | Company inthe above accoun and whose possession has taken are given heseunder. (‘Barmower™) ErOpeYLy al Wioare, " (Rupees Four Lacs Ten
the Company and is in Gompliance with the MCA Circular's and SEBI Circular. pany pa o 2. Mrs. Arunaben Sharadbhal Chudasama E;.Et;';iiiahgﬁ: .EEEI:EEEEE;EJ Fma&laimmgi 2, LAST DATE OF SUBMISSION OF | Thousand Only).
DESCRIPTION OF THE IMMOVABLE PROPERTY (Co=borrower) ! L EMD WITH KYC: 17.08.2023 EARMEST MOMNEY DEPOSIT:

Mo, 1BE (area admeasuring 40.15 5q.
Mts., i.e., 432.00 Sg. Ft.), Near|3.DATE OF INSPECTION:
Gokuldham Residency, Rosamba Karmali| 16,08, 2023

Road, Gujaral - 334125, Bounded As:East
By — &dj. Plat Mo, 177, West By — Ad). 5.00
Mts. Wide Foad, MNorth By = Adj. Plot Moo

1. All that part and parce! of propery consisting of Plot No. A-12, Gavalri Magarn(Eastem
Zide), Sayan, Tal; Qlpad, Sural- 384130, Bounded with | East Revenue Block No
Agriculiural land, West: 25 Ft Road, Morth: Plot Mo, &M, South: PlotNo A3

[Autharisad Oficer)
Date: 09.07.2023 For Ormikara Assels Reconstruction Pyl Lid

LOAN ACCOUNT Mo. LNHLSUROQODZ3 190
Rupees 11,53, 7249/~ (Rupees Eleven Lacs
Fifty Thiree Thowsand Soven Hundred Tweenky
Mire Onty) a5 on 06,07, 2023 along with
applicable future interest,

Far IEL Limited
S0y

Ronit Champakial Shah
Managing Director
DIM: 02851806

|Rs. 41,000/- (Rupesas Forty One
Thousand Cnly)

INCREMEMTAL VALUE: Rs.
10,000/ - (Rupees Ten Thousand
Only)

Date @ July 15, 2023
Place : Ahmedabad

. 187, South By — ). Plot Mo, 189
-~ o - Place: Surat (Acting In its capacity as a Trestes of Omkara PS2202020-21 Trust) L
Hegd A Wi issa) 5, 1, E-AUCTION DATE: 18.08.2023 .
= 4 e = 1. Mr. Ganpatlal Hakmaji Braahman All that peece and parcel of Plot No. 64, | 2 = AR RESERVE PRICE:Rs. 11,80,000/-
j ﬁﬁﬁ #es sifos sTa=n (" Borrower™) {Build - Up Area admeasuring 42.09 5q. | (Between 3:00 P.M. to 400 PM.)  (Rupees Eleven Lacs Eighty
: ; 2. Mrs. Bhavnaben Ganeshbhai Purchit Mts. And Land Ared admeasuring 70.63| 3, LAST DATE OF SUBMISSION OF san
sl cantrol Sowsk of Indic. Government of India st Sq. Mts. And Common Plot Road ] Thousand Only).
T e (Ministry of Finance, Department of Financial Service) ll"-| uum ACCOUNT No. LNHLERHO0003043g | ~dmeasuring 39.18 Sg. Mis.), Omkar ERe AT I et L I L r O
e . . Residency, Survey No, 94,2, Behind Sai| 3. DATE OF INSPECTION: Rs. 1,18,000/- (Rupees One Lac
BHAKTINAGAR IND. AREA BRANCH Before the Recovery Officer Debts Recovery Tribunal - I Rupees 14,32,306/- (Rupees Fourteen Lacs Dai'sh':}'.,wnﬂﬂﬂl;“ Cha.prlll& pm;"nmg: 16,08, 2023 Eighteen ﬂm:mdp;nlﬂ

Thirty T Thowsand Three Hundred Six Only)

3rd Floor, Bhikhubhai Chamber, Opp Deepak Petrol Pump,Ellisebridge, Ahmedabad - 380006 :
as on 06072023 along with applicable future

For no. 22 (Earlier 62) (Regulation 36 & 37 of DRT Regulations, 2015)

POSSESSION NOTICE
APPENDIX-IV [See rule 4(1) & 8(1)] (For Movable/ Immovable Property)

Willage Andada, Opposite Happy

Residency, Taluka Ankleshwar, District RINLAFIIENTAL WRLLIEL H

Whereas The undersigned being the authorized officer of the Central Bank of India,
Bhaktinagar Ind. Area Branch, under the Secuniization and Reconstruction of
Financaal Assets and Enforcement of Sacurity Interast Act, 2002 (54 of 2002) and in
exercise of powers confered wnder Section 134{12) nead with ne 3 of the Security
Interest (Enforcemeant) Rules, 2002 issued a Demand Notice Dated 03.03.2023 caling

Rs 248,62 108.8%- (Rs Two Crore Forty Eight Lakhs Sty Two Thousand One
Hundred Eight And Eighty Three Paisa) is due to us as on 03.03.2023 plus, inberest
within 60 days from the date of receipt of the said Notice. The said notices returmead -
undelvered thereafter the Bank had pubish ihe notice on dated 15.03.2023

The borrower' Guaranton’ mortgagor having Tailed to repay the amount, notice s
hersby gven 1o the borrewerGuarantor'morigagor and ihe pubsc o general that the
undersigned has taken Symbolic Possession of the proparty described herain balow
inexercise of powers conferred on himdher under Section 1304 ) of the said Act read with
rule B of the security interast (Enforcement) rules 2002 on this 13th Day of July of the
Yaar 2023,

The barrower in particular and the public in general is hereby caubionsd not to deal
with the propertyies and any dealings with the propertylies will be subject to the charge

[See Rulel 52(1) of the Second Schedule to the Incoome Tax Act, 1961]
Read with Thet Recovery of Debts Due to Bank and Financial Institution Act, 1993
E-AUCTION / SALE NOTICE
THROUGH REGD. AD / DASTI/ AFFIXATION/BEAT of DRUM/PUBLICATION
RP/RC No. 422 2021 OA No. 1421/2019

C.D.No.1 Rajeshbhai Dineshbhai Limbasiya, Adult, Occupation Business Plot No. 203
Sadguru Jyot complex, Pedak road, Nr. Sant Kabit Road, Rajkot 360003

C.D.No.2 J.B.Enterprise AProprietary Firm represented by and through Its Propritor
Rajeshbhai Dineshbhai Limbasiya, Adult, Ocucpation Business Plot No. 203, Sadguru Jyo
complex, Pedak road, Nr. Sant Kabit Road, Rajkot 360003

C.D.No. 3 Sonal Rajeshbhai Limbasiya, Adult, Occupation Business Plot No. 203, Sadgur
Jyot complex, Pedak road, Nr. Sant Kabit Road, Rajkot 360003

The aforesaid CDs no. 1 3 have filed to pay the outstanding dues of Rs.47,40,984.63 (Rs. Fort
Seven LAkh Forty Thoursand Nine Hundred Eighty Fourt and Sixty Two Paisa only) as o
26.12.2019 Including interest in terms of judgement and decree dated 29.11.2021 passed i
0.A.No. 1421/2019 as per my order dated 03.07.2023 the under mentioned property(s) will b
sold by public e-auction in the aforementioned matter. The auction sale will be held throug
“Online e-auction” https:drt.auctiontiger.net.

Pump, Aatkot - Gondal Road, Village - Mota Davda, Ta:
Gondal, Dist. - Rajkot Boundaries : Plot Mo - 1- East:
Adjaining PlotNo.2, Memt Towards it. 16.00 Mirs, Wast :

curesiure)

Note* in Respected of any claims to be received if any,, priority of payment will be decided in term
of section 31-B of the RDB Act, 1993 (as amended in the year 2016)
EMS Shall be deposited by through RTGS / NEFTin the account as per details as under:

3. |Land for Industrial Purpose including construction | Mortnage done vide
therzon in the name of Mr. Becharbhai R. Radadiya| dead No, 2676/2017
sltuated at Survey No. 362P2/P1/P2, Plot No. 1108, Nr. | Dated : 2600512017

Gamara Pelrol Pump, Aatkol - Gondal Road, Village :
Mota Dawds, Ta : Gondal, Dist - Rajkot. Bowndaries. .
East : Adjoining Agri Land of 5. No. 362 Paikea, Msmi
Towards it 10280 Mirs., West : Adjoining Agri Land of S

Mo. 362 Paikes, Msmi. Towards it 68,62 Mirs., North .
Adjoining AgriLand of 5. No. 362 Waste Land Thereatter
existing Road, Msmt Towards it 32.62+51.62+20.39
Mirs., South ; Adjoining Agri Land of 5. No. 362 Pakes,
Mzmt, Towards it 17,10+ 35.53+ 22 36

nagar, Khanpar Foad, At - Jasdan, Ta : Jasdan, Dist:
Rajkol Boundaries : East : Adjoining Land of 5. No.
1191, Msmt Towards it 13-5 ft., West ; 7-9 Ft. Wide
Road, Msmt. Towards it 13-4 Ft., North : Propedy of

1)The Bid increase amount will be Rs.10,000/- for lotno. 1 3.
2)Prospective bidders may avail online training from service provider M/s. E-Procuremen
Technologies LTd. (Tel Helpline No. 9265562821 079 61200594 / 598/ 568 / 587 / 538 and Mr
Ram Sharma (Mobile No. 09978591888) Helpline Email Id Support@auctiontiger.net and fo
any property related queries may contact Satish Trapasiya (Mob- 9726992491)
3)Prospective bidders are advised to visit website https://www.drt.auctiontiger.net for detaile
terms and conditions and procedure of sale before submitting their bids.
4)The prospective bidders are advised to adhere payment schedule of 25%(Minus EMD
immediately after fall of hammer / close of auction and 75% within 15 days from the date of auctio
and if 15" day is Sunday or other holiday, then on immediate next first bank working day. N
request for extension will be entertained.
5)The properties are being putto sale on “asis where is”, “asis whatis “ and “as is whatever” basi
and prospective buyer are advised to carry out due diligence property.
6)Schedule of auctionis as under:-

SCHEDULE OF AUCTION

2 19.08.2023 Between

E-auction 12.00pm to 01.00pm (With
auto extension clause of 03
minutes, till E-Auction ends)

Interesi.

Bharuch, Gujarat - 53010 Bownded As:,
East By — Uthers Property, \West By —
Road, Morth By = Fiot Mo. 63, South By -
Plot Mo, 65

{10,000/ - {Rupees Ten Thousand

Only)

1. Mr. Deenanath Shripat Yaday

Rupees B,78,530/- (Rupees Eight Lacs
Seventy Eight Thousand Five Hundred
Thirty Only) as on 06.,07.2023 along with

applicable future interest,

All Piece and Parcel of Flat Mo, 202, 2nd

Village Eumnwarda, Taluka Mangrol, Distt
Surat, Gujarat-3%4410 Alongwith
Constrection Thareon present and Tutung
Both. and Bounded as: East - Kim-
Kosmba Road., West 1- Adj. Society Plots,

Morth - Adj. Road, South :- Adj Road

| then Building B 1,

1. E-AUCTION DATE: 18.08.2023

16,08.2023

RESERVE PRICE: Rs. 4,50,000/-

; s ) {"Borrower") Floor, Adm. Supes Buit up aréa Adm. | (Between 3:00 P.M. to 400 PM.) [(Rupees Four Lacs Fifty
wamely M. Kishorebhal Becharbnal Radadiys Nr. Becharbhal Ranchodbht e ol ol gl . & Lntivide Propeytormte, Buiing| 2 AST OATE OF SUBMISSION OF Thousand Oniy)
Fiadal:!{iﬁ! E;Iungwitmheir Guarantors Mr EautamlhhairtlmEdhhaiﬁha!:hau' and Mr Certificate Debtors Rajeshbhai Dineshbhai Limbasiya & Ors. ﬂmi_[ e Mo, B-2, Swastik Ctlna-x. R.5. Mo 3?:-5: EMD WITH KYC: 17.08.2023 EARNEST MONEY DEPOSIT:
= : ; : : : " 3. DATE OF INSPECTION: - (Rupees
Jayeshbhal Umedbhal Khachar to rapay the amount mentioned in the notice being To, LNHLERHOODO014591 Block Mo. 330 Paikl Plot No. 30 to 54, Rs. 45,000/~ (Ru Forty Five

| Thousand Only)
|INCREMENTAL VALUE: Rs.
110,000/ - (Rupees Ten Thousand

Only)

Barfd gy faw clon prodessdings al the dale and lime menioned in E-dudion Sl Holice
11, Infer-5e bidding among the qualiied Bidters shall slar ram $ia highest bid guated by the qualifed bidders. During e process of infense bidding, S will be unbmiled extension o “10° minules sach, |e, fe
erid lime of &- aucton shal ke autoratcally extended by 10 Minules each time #oid B mede within 10 minutes from the tast exdenson.

4. |Residential House in the name of Mr. Gautam| podpage done vide Inspection of Property 28.07.2023 Between : e
Umedbhai Khachar & Mr. Jayesh Umedbhal|joad No. 26762017 11,00 am to 2.00 pm 22, Thedecision of the Authorsed Cfcer i Ainal, Binding &nd unguesiorsble
Khachar sduated at R, 5, No. 1198 Paikes, Plol No, 20 Dated : 261052017 1| Last date for receiving bids along with eamest money and 18.08.2023 23 Al bldders whi subendied the eds, shall be deemed to have read and undarsiood the terms and condtions of the E-Aucton Salkeand be bourd by them
Paikee admeasunng 42.56 E.q Mirs, Hari Nagar/Geet uploading documents including proof of payment made upto 05.00 pm 24. For further detalls and queries, condact Authorised Officer, Caprl Global Housing Finance Limibed: Mr. Jeet Brah mbheati Mo. Mo, 9023254458,

Fof detaibed terms and condiions of the sale, please raler o the Bk provided o Capa Global Housing Finance Lirded Secured Creditors welisite La, whaa capnboamselaans, comiEuction
TERMS & CONDITIONS OF ONLIWE E- AUCTION SALE:-

1. The: Property is baing sokd on "AS 15 WHERE 15, WHATEVER THERE & WITHOUT RECOURSE BASIS™. A5 such sak is without any kind of warrandies & indamnifes.

2. Pariculars of the property § assts (vic exant & measuements speafied in $he E-fudion Sale Nolice has been slated $a the best of information of the Secured Craditor and Secured Crediar shall nol be
arrwarabie kar any emor, misstalement o amission, Aciaalextan] & dimengions moy difer
3, E-Auclion Sale Notios Bsued by the Secured Credilor is an invta®on fo the gerssal public to subel ther bids and the same doas pol consthube and will not be deemed 1o canstiute any sammitment o nay

of the Cenfral Bank of India, Bhaktinagar Ind. Area Branch, for an amount Rs. Lot| pescriotion of the Propert Reserve Price | EMD 10% or representation on the partal the Secured Credior. Inlenested bidders are advised 1o panse the conies of e deeds with the Secured Credbor and 0 conduct own independent enguines idue dilgance sboul e
2,47,86,508.83- (Rs Two Crore Fory Seven Lakhs Eighty Six Thousand Five No. P pery (Rounded off) (Roundedooff) fitle & presentcondition of the property f assets and claims | dues aiacing the property befors submission of bidis.
Hundred Eight And Eighty Three Paisa) is due to us 25 on 03.03.2023 and plus ather 4_Auctionhbidding shall orly be through *online elecimnic mods™ through the wabs ta hitps:isariaesi sucSioriger nel Or Auction Tiger Mabile APP provided by the sarvice prowider MiS sProcurament Technologies
charges {Amount deposited after issuing of Demand Motice UiSection 13(2) has given 1 |All the price and parcels of the immovable property Rs.16,20,000/- | Rs.1,60,000/- Limiled. Ahmedabad who shall arange & coordinate the enfre process of auclion throughithe s-auctian platiorm,
affect] being shop no.112, 1% Floor, Shree Sadguru Jyot 5. Thae biddiers may paricipate in e-auctian for bidding from their place of chaice. Intiermil conrectivity shall bane o ba ereured By bidder himsel. Secuned Credilar isenvice prowider shall nol b held resporsible for
The Borrower/Guarantor attention is invited to provision of sub - section (8) of Complex, Ward No. 12, City Survey no. 660 Paiki of e interret canneclivily, network probiesns. sysiem crash own, power filune el;
section 13 ofthe Actin respect of time available, to redeem the secured assets. Revenue Survey No. 123 Paiki, Pedak Road, Rajkot &. For details, ek, procscure and onine bidding on e-action prospecive bidders may contact the Service Provider MIS E-Procurement Technologies Ltd. Auction Tiger, Ahmedabad {Cantact no. 079
DESCRIPTION OF THE IMMOVAELE PROPERTY District Rajkot (Super Built up area 20.90 Sq. Mrs.) 661 368800681 36837, Mr. Ramprasad Sharma Mob, 800-002-3297/ 78-6120 0559, Email: ramprasadiauctiontiger.net,.
Sr. DESCRIPTION OF THE SECURED ASSETS/ Details of Mort i ) t;M'l that ﬁiece a;1d pag:els of tfle érﬂmovgblée propjert); Rs.13,50,000/- | Rs.1,35,000/- 1. Fior participating in iha e-auction salks the ||1hamr|:; u!:l-damsrﬂ.lﬁregqmr'rpeifnama et hitps:ifsarfaeslauctiontigar.net wall in advance and shaligatthe usarid and password. imanding bidders are advised la
: ABLE PROPERTY/MOVABLE PROPERTY | Deed / Document - T o o N2 Ot Suve o 660 Paiit o EHG A v il U g T s e . . _
No.| IMMOV Complex, Ward No.12, City Survey no. 660 Paiki of & For participating in 8-auction, infending hiddars have:ta depasita refundabls EMD of 10% OF RESERVE PRICE {as menfionad above) shall be payatie by intarested bidders through Damand DrafNEF TIRTGS
1. | Hypothecation of Plant and Machinery, Stocks and Revenue Survey No. 123 Paiki, Pedak Road, Rajkot in fanvor of "Caspri Global Housing Finance Limited™ on ar befare 17-August-2023.
Book Debts District Rajkot (Carpet area 35.64 Sq. Mirs.) 9. The interding bigders should sutmil the duly fled in Bid Form (lormal avaiatie on hitps:Msarfaesi.auctiontiger, net) along wilh the Demend Dral remitance towards EMD in a sealed cover addressed 10 e
P 3 - : 3 All that piece and parcels of the immovable property Rs.13,50,000/- | Rs.1,35,000/- Aufnarized Offices, Capn Glabal Housing Finance Lirated Regioral Office 3th floor, BBC Tower, Broadway Business Cenlre, Near Law Garden Cirche Nedaji Roed, ENisbridipe, Ahmedabad, Gujrat-380009
2 Faﬂhr"_l'a”!:l and Building in the name of Mis Sahil Maortgage cone vide being cellar no.2, on basement, Shree Sadguru Jyo Latest by 03:00 PM on 17-Awgust-2023. The sealed cover should b= suparscrbed with “Bad for participating in E-~Auction Sale--inthe Loan Account Ne. (a3 mentioned above) for property of “Bomower
Enterprise situated at Survey No. 362/IP2IP1, Pt No. | deed No, 2676/2017 Complex, Ward No.12, City Survey no. 660 Paiki o Name.”.
1, land Sq. Mirs. 430.72 and Plot No. 2, land Sq. Mirs. | pated : 2600572017 Revenue Survey No. 123 PaikiPedak Road, Rajko 10. Afiar expiry of the kst date of submissicn of bids with EMD, Authorised Offcer shall examing $ha bids recaived by him and confirm the dietails of the qualfied biddars {who have quobed their bids ovar and abova
37223 Total Sq. Mirs. 80285, Near Gamara Petrol District Rajkot (Super Built up area 35.64 Sq. Mirs.) tha resservg price and paid the specified EM D with the: Secured Creditar) IoSha serdpe provider M3 eProcunement Technodegies Limited fo gnabls $hem to aliow crly those bidders (o paticipale in tha onling inler-sa

Adjoining Agriland of 5, No. 362 Paikee, Msmi. Towards Beneficiary Bank Name DCB Bank Ltd. 12. Bidsanca made shal not be cancelled orwithdrawn. All bids made from e user i given 1o bidder will be desmed tohava been made oy him alang.

it 32.06 Mirs, North : Adjoining Agri Land of 5. No. 362 Beneficiary Bank Address | Dhebar Road, Rajkot 13. Immediabely upen closure of E-Auction procesdings, $a highest bidder shall confirm the final amaunt of bed quoted by him BY E-Mal both %o the Authensed Officee, Capri Global Housing Financa Limited,
Paikea, Msmi. Towards it 16.00 Mirs, South : Adjoining Beneficiary Account No. 0402955100223 Ragional Office Sth flacr, BBC Tower, Broadway Business Cantre, Mear Law Garden Circle Metaji Road, Ellisbridge, Ahmedabad, Gujrat-380008 ard the Senvice Providar far gatting declaned as successful
18,00 Mirs wide Road, Msrml Towards it 19.02 {with IFSC Code DCBL0000040 biddarin the E-Auction Sale procendings.

14, The successil bidder shall depasit 25% of ke bid amount (including EMD) within 24 haur of the sabe, being knociosd down in his fasour and Baltanos T5% af bid amoun] within 15 days from The dale of sale by
OPay orden™NEF TIRTGSChg Swauring Capn Glabal Housing Finance Limiled
15. In case of default in payment of abave sliputated amounts Dy e successiul bidder | auction purchaser within the stpulated e, the salkewill be canceled and the ameunt already paid {Inciuding EMO] wil be
forfielled and the propsrty will be aosn put tosale.
16. 4% the requestof the succasshd bidder, the Authorized Cificar in his absolute discrafion may grant further ime inwailing, for depositing the balanca of the bid amounl,

17. The Successful Biddar shall pay 1% of Sale price fowards TOS {ow of Sale procesds) {if applicable) and submi TOS certificate o the Authorized oficar and the daposi the endne amovnt of sale prica {after
cheduchion of 1% towands TOS), adjusing tha EMD wittin 15 working das of the acceptance of the affer by e authorzed officer, or within such ofher sdendied ime as deamad fif by the futharizsed Cfficar, Salling
witich B earnes] deposit wil be Sorfeiled
18. Municipal / Panchayal Tanes, Eleciicly duoes (il any) and any ofber authorities dues (f &) has toba paid by the successiul Bidder befare issuance of e saie cerlilicate. Bios shall be made laking o
congideraton of 2l the stattony cues petaning %o the property.

19. Sale Cerlficate wil be =sued by the Authorsed Crificer in favour of the success4ul bidder only upon daposit of entine purchass price | lbid amaount and fumishing the necessary proof in respect of pawmant of 2l
tames | changes
20. Agmiicablz legal chargas for cormeyance, stamp duty, regisiration chanpes and otherincidantal charges shail be bames by the auciion purchasar
21, The Authorized officer may pastpane | cancel e E-Auciion Sale procesdings without assigning any reasan whalsoever, In case the E<Auctian Safe schedubed is pastpaned 40 2 laler date befane 30 days rom
T Schwsdubed dateal Sabe, il willbe dispiyed on e websile of the Serioe prondder

25, This publication is atzo 30 (Thirty) days notice to fhe Borrowar ! Morigagor { Guaranicrs of fha abowe e ioen account pursuant o nube 88 and § (1) of Secunty imanest {Enforcemeant) Rules 2002, about holding
od aucticm sake on i above mantianed dade /place

Special Instructions f Caution: Bidding in the last minutes/seconds should be avoided by the bidders in their own interest. Neither Capri Global
Housing Finance Limited nor the Service Provider will be responsible for any lapses )/ failure (Internet failure, Power Failure, etc. ) on the part of the

Daj,'ashfm:ar ME"‘-"]:;,M Msmt. Towards it 34-11 FL, ==-Sd---- bidder in such cases. In order to ward off such contingent situation, bidders are requested to make all the necessary arrangements | alternatives
%-.::l;lds‘ ﬁar??ﬂ?]?t i = Lo Rec(:vr:rk; g;f?g:frﬁ} ﬂn:h_as back-up power supply and whatever else required so that they are able to circumvent such situation and are able to participate in the
Date : 13.07.2023, 5dl- Authorised Officer, Debts Recovery Tribunal Il auction successfully.
Place : Rajkot Central Bank Of India Ahmedabad Place: GUJARAT Date : 15-JULY-2023 Sd/- (Authorised Officer) Capri Global Housing Finance Limited

financialexp.epapr.in

Ahmedabad
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# RajCOMP Info Services Limited (RISL)
" RIS C-Block, 1st Floor, Yojana Bhawan, Tilak Marg, C-Scheme, Jaipur.
RISLinvites ebids from the eligible bidders for the following:

w ool a_,_nc_l 5—[2[01[0'21 (h‘s 20g2eS 0Kl & 324, ABos A U My, 2Ad ¢i.q0 4,29/

A Vol a2/R0il, g ShugR, slsdid et A1 As, yyAd Gusell
(Ris3yes sluRiaa ds) uis ugd), Az, Adcl2-ugo09a.

NIB No./ Date/ Particulars Estimated |Startofsale
Unique bid no. Cost/EMD | /Lastdate
23193019/12.07.2023| Rate Contract RFP for procurement | Rs.150.00 |12.07.2023
(RIS2324GLOB of secured & multicolour Computer Lacs/ 16.08.2023
00035) Stationery with tamper evident Rs.3Lacs
Hologram Sticker under e-Mitra
Project
Details can be seen on the websites http://risl.rajasthan.gov.in,
http://sppp.rajasthan.gov.in, http://doitc.rajasthan.gov.in. Bids are to be

submitted through http://eproc.rajasthan.gov.in.
Raj.Samwad/C/23/5744

Technical Director
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INDIGO PAINTS LIMITED

3& d‘ (CIN:L24114PN2000PLC014669)
—~ Registered Office : Indigo Tower, Street-5, Pallod Farm-2, Baner
INDIGO Road, Pune - 411045, Maharashtra. Website: www.indigopaints.com;
Be surprised! Email: secretarial @indigopaints.com; Contact No. 020-66814300

NOTICE OF 23RD ANNUAL GENERAL MEETING AND INFORMATION ON E-VOTING
NOTICE is hereby given that Twenty -Third Annual General Meeting ("23rd AGM') of the Company
will be held on Monday, August 07, 2023 at 11 a.m. (IST) through Video Conference ("VC") or Other
Audio Visual Means ("OAVM") in compliance with the applicable provisions of the Companies Act,
2013 (the Act) and Rules framed thereunder and the Securities and Exchange Board of India
(Listing Obligations and Disclosure Requirements) Regulations, 2015 ("Listing Regulations") read
with the Ministry of Corporate Affairs (MCA) General Circular Nos. 20/2020 dated 5th May, 2020,
10/2022 dated 28th December, 2022 issued by the Ministry of Corporate Affairs ("MCA") and
Circular Nos. SEBI/HO/CFD/CMD2/CIR/P/2022/62 dated 13thMay, 2022, SEBI/HO/CFD/PoD-
2/PICIR/2023/4 dated 5th January, 2023 issued by SEBI, alongwith other applicable Circulars
issued in this regard by the MCA and SEBI. In terms of MCA Circulars and SEBI Circulars, the
Company has completed dispatch of Notice of the 23rd AGM and Annual Report of the Company,
inter-alia, containing the financial statements and other statutory reports for the year ended 31st
March, 2023 on July 14, 2023 through electronic mode only to those Members whose e-mail
addresses are registered with the Company/ Registrar & Share Transfer Agent (RTA) i.e., Link
Intime India Private Limited or Depository Participant(s). The requirements of sending physical
copy of the Notice along with the Annual Report to the Members have been dispensed. The Notice
of the 23rd AGM along with the Annual Report for financial year 2022-23 of the Company are
available on the website of the Company viz., www.indigopaints.com, e-voting website of Central
Depository Securities Limited (CSDL) viz., www.evotingindia.com and also available on websites
of BSE Limited at www.bseindia.com and National Stock Exchange of India Limited at
www.nseindia.com.

Members are requested to refer to the Newspaper advertisement dated July 07, 2023 issued by
the Company and published on July 08, 2023 in "Financial Express", in English and "Loksatta" in
Marathi for further details pertaining to the Twenty Third AGM.

Members are also hereby informed that:

1. Pursuant to Section 108 of the Act and other applicable provisions, if any read with Rule 20 of
the (Companies Management and Administration) Rules, 2014 (as amended) and Regulation 44
of the Listing Regulations, the Company is pleased to provide e-voting facilities through CDSL to
its Members, in respect of the businesses to be transacted at the AGM. The manner and
instructions to cast votes through remote e-voting as well as e-voting to be conducted during the
AGM have been provided along with the Notice.

2. The businesses as set out in the Notice shall be transacted through e-voting only. The
Members, whose names appear in the Register of Members or in the Register of Beneficial
Owners maintained by the Depositories as on Saturday, July 29, 2023 being the cut-off date, shall
be entitled to avail the e-voting facility. Once vote(s) on Resolution(s) are cast by any Member, the
same cannot be changed subsequently. The remote e-voting will commence on August 04, 2023
[Friday at 9:00 a.m. (IST)] and will end on August 06, 2022 [Sunday at 5:00 p.m. (IST)]. A person
who is nota Member as on the cut-off date, i.e., Saturday, July 29, 2023, should treat the Notice for
information purpose only.

3. Members attending the 23rd AGM, who have not cast their votes by remote e-voting, shall be
eligible to exercise their voting rights during the AGM through e-voting system via
www.evotingindia.com. Members who have exercised their voting rights by remote e-voting prior
to the 23rd AGM may also attend the 23rd AGM through VC or OAVM but shall not be entitied to
cast their votes again during the 23rd AGM.

4. Any person, who becomes Member of the Company after dispatch of the Notice of the AGM and
holds shares as on the cut-off date i.e July 29, 2023, may obtain the login ID and password by
sending a request to CDSL at helpdesk.evoting@cdslindia.com or to the Company at
secretarial@indigopaints.com or its RTA at pune@linkintime.co.in. Members who are already
registered with CDSL for remote e-voting can use their existing User Id and Password for e-voting.
5. In case of any queries/grievances relating to e-voting, Members facing any technical issue in
login can contact CDSL helpdesk by sending a request to Mr. Rakesh Dalvi, Sr. Manager, (CDSL)
Central Depository Services (India) Limited, A Wing, 25th Floor, Marathon Futurex, Mafatlal Mill
Compounds, N M Joshi Marg, Lower Parel (East), Mumbai - 400013 or send an email to
helpdesk.evoting@cdslindia.comor call toll free no. 180022 5533

Indigo Paints Limited

Date : 14.07.2023 Sd/-
Place : Pune Dayeeta Shrinivas Gokhale
Company Secretary & Compliance Officer
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